
CCP No. 225 /1994 
in 

0.,:t•No. 1924 of 1993.  
• 

3.7.1995. 

Hon'ble Mr. Justice • C. Sak sena, V. C. 
Mon' ble ivir. S. Dayal_.  

Shri E. K. Nigarn, learned counsel for the applicant 
has sent illness slip. Shri N. B. Singh for the 
r e sponden ts i s present. List on 21.8.1995. 
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